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- PREFACE 

,.... This_ Brochure gives brief information about the work done by the Com- 
mittees of the Haryana Vidhan Sabha during the years 1966-67 and 1967-68. The 
Brochure has been split up into two parts. 

,.... PartI gives the information about the work done by the following Com- 
mittees of the First Haryana Vidhan Sabha which was constitnted on the 15: 
November, 1966, under the Punjab Reorganisation Act, 1966 :(— 

(1) Public Accounts Committee; 

(2 Committee on Estimates, 

(3) Business Advisory Committee 

(व). Committee to scrutinise the ‘Budget Estimates of the Haryana Vidhan 
Sabha Secretariat, 

The Committee on Government Assurances, Commitftee on Subordinate 
Legislation, Committee of Privileges, Committee on Petitions, Rules Committee, 
Library Committee and House Committee were also constituted but these Com- 
mittees did not hold any meeting duting the period under review. However, 
mention of membership of these Committees has been made 

No mention has been made about the General Purposes Committee as this 
Committee was not constituted, 

Part II gives information about the work done by the following Com- 
mittees of the Second Haryana Vidhan Sabha during the year 1967-68 :— 

(1) Public Accounts Committee 

(2) Committee on- Estimates 

(3) Committee on Government Assurances ; 

(4) Committee 6n' Subordinate Legislation ; 

(5) Business Advisory Committee; 

(6) Library €ommittee , 

(7) House Committee , 

(8) Select Committee on Haryana Cattle Fairs Bill, 1967, 

The above Committees ceased to function on the 21st November, 1967, 
due to the dissolution of Haryana Vidhan Sabha by the President’s Proclamation 
under Article 356 of the Constitution of India 

The Committee of Privileges, Committee of Petitions and Rules Com- 
mittee were also constituted but these Commiftees did not hold any meeting 
during the petiod nnder review, However, mention of membership of these Com- 
mittees has been made 

No mention has been made about the General Purposes Committee as 

this Committee was not constituted 

CHANDIGARH द I RAJ KUMAR MALHOTRA, 

The 30th March, 1968, j’ Secretary.
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REVIEW 

1966-67 

PART I 



" 777 - PUBLIC ACCOUNTS COMMITTEE - - 
1. The Committee consisted of five Members nominated by the Speaker on the Oth December, 1966, under the proviso to sub-rule (3) of rule 250 of the Rules of Procedure and Conduct of Business in the Punjab Legislative Assembly. Shri Sita Ram Bagla was appointed by the Speaker as the 

The Committez held three meetings . The names of the Members and the number of meetings attended by each are shown in फिट following table ;— 

_ Serial ] Name of Member Number of No. . 
Meetings . 

. attended 

1. Shri Sita Ram Bagla - - 3 
2. Pandit Charagji Lal Sharma - . ] 1 
3. Pandit Ram Dhari Gaur 

2 
® 4. Comrade Ram Piara 3 

5. Chaudhri Ran Singh . - 2 PP 

ACCOUNTS EXAMINED . 
2. The Committee examined the Appropriation Accounts of the Punjab ‘Government for the year 1964-65 and the Audit: Report, 1966, in 50 far as these related to Haryana Government. 

MEETINGS HELD AND BUSINESS TRANSACTED 
3... The dates of meetings, the numbe-r-_of members present and business transacted at each meeting are given below :— i 

. —— 

e —— o आन . 
. b - 

Serial _ Number . No, -- Date of Business transacted 
Members _ 
Present 

i e e नि . - ey 

1, 17th December, 1966 4 1. Ad_d_rcss by the Speaker - - 

2. Preliminary discussion abdut the scope and functions of the. Committee, 

3. The Accountant General,  Punjab, Haryana and Himachal Pradesh brought the following documents to the notice of Come- mittee :— - 
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Serial Date Mumber of Member present Business transacte'd 

(i) A Statément containing the bfeak-up: of 
draftiparagraphs relating .to Audit Re- 

port, 1966, on the Appropriation Accounts 

of ‘the” Punjab Governient for the. year 

- - - 1964-63," concerming. Punjab; “Haryana 

Himachal Pradesh, Capital Project,Chandi- 

gach and Bhakra Dam Administration 

- mcluding Bhakra Canal and Beas Project. 

«तट addressed 10 the Governmént of 

India, Ministry of Home Affairs by 

. . _Secretary, Punjab Vidhan Sabhategardin 

* the arrangements for the _discussion दा 

_ the Audit Reports of the. Public Accounts 

-- ~Commiftee consequent onthe re-0rganisa. 

tion of Punjab State. vk 

2~ 19{h December, 1967 4 Selection of paragraphs appearing in the Audit 

Report, 1966 on the Appropriation Accounts 

- - of the;‘PunJab‘GoVer"nme‘nt‘rorth‘e"ycar 1964-65 

relatiog to Hatyana State for examination of 

_ departmental represcntatives conecerped in 

" respect thereof, 
“रन ता उल्लास i व न 

3 3rd Jaonary, 1967 1 Scrutiny of* para‘graphs!ntes-appc'.anng in the 

Appropriation Acounts of the Punjab Govern. 

ment for the year 1964-63 and the Audit'Report 

19¢6 and framing of questjonnaire inrespect 

of the Industrics  Department and the Public 

. Works D.pdriment (B, & R). - 

-———-—-———'-
_-___-_—-_'_

fl_-—._—_-——_
—_——.“ - - नल 

’ REPORTS - 

= - 

. 4. “The Commiftes did not prwe_se’rnrt"an*y_ -R—-e-p*o'hrt_to- the H#ous-e_du_r_i—ng“thc 

period under review. z RS सन मद: + 27 
PROCEEDINGS 

LY
 

ur., 5 16०07 the prodeedings of the méétings of ihe Committee hias -been 
Kept'intheé* Haryana Vidhan'Sabha Sccretamial., - _ T 

2. ESTIMATES COMMITTEE ' 

6. The Committee consisted of five members nominated by the Speaker 

ori-the 9th : December; 1966 under the second proviso to:sub-rule!(2) " of rule 252 of 

the Rules of Procedure and Conduet of Businessin the एप abrLegislative Assembly 

Chaudhri Inder Singh Malik was appointed by the Speaker as the Chairman of 

the Committee. — - ना, - जल T N 

The Committee held four meetings. The names of the Members and the 

number of meetings atiended by each are showii in the following table : — (7 

Serial ~ Number of 

No. __Name of Member _ _ meetings 

B T T - B “Fa“tt'en—"d"e'd" 

1. Chaudhri Inder Singh Malik e Taesmeee
 . 4 - T4 

2, Chaidhfi Haikishan 4 

3, Chaudhri Ram Parkash - 2 

4 ShrimatiParsamniDedi < .o . o o= . 4 
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MEETINGS, HEL:D: AND THE: BUSINESS TRANSACTED. 

7. The.dates ofaneetings, the number of. members presentand the business 
transacted:: at each- meeting are-givem; bélow १: 

Serial Date Number: i 
No. [¢] Business transacted 

membprs 

1 19th December, 1966 4 Address by the Speaker on the scope and 
. functions<of: the Commitiee 

2 20th December, 1966 4 Scrutiny of .replies reccived from Government 
regarding theaction taken by the Co-operation 
Department on the recommendations made by 
the-Hstimates: Committee intheir report on the 
Budget Estimates of the Punjab Government 
for the year 1964-65 

3 5th Jaauary, 1967 - 31 Scrutiny-of! replies received from: Government 
régarding action taken by the Forest Depart- 
ment, Public Works Department (Itrigation 
Branch}iand: Excise;and.Taxation. Depart- 
ment. on.the, recommendations -made. by-the 
Estimates Committee in.their. report onsthe 
Budget Estimates of the Punjab Government 
for the year 1965-66. 

4 6tb January, 1967 3 Scrotiny of replies received from Government 
regarding action takenbythe EducationDepart- 
ment+and® PanjabState-Eleétricity Board on 
the recommendations made by the Estimates 
Committee,. instheir-repoct; on the Budget 

v Estimates of the Punjab Government for the 
year-1963-64, , 

PROCEEDINGS 

8. A record of the proceedings of the Committee has,been, kept.in: the. 
Haryana Vidhan Sabha. 

3. COMMITTEE:ON-GOVERNMENT ASSURANCES 
9, The Committee, consisted of the following five members nominated 

by:the-Speaker on:the:Sth December; 1966, Chaudhri.Devi Lal'was appointed by 
the:Speaker-as-the-Chairman-of पट Committee 

W 

(1) Chaudhri Devi Lal. 

(2) Sardar Piara Singh. 

(3) Shri Mangal Sein. 

t4) Shri Hunna Mal, . 

(5) Shri Banwari Lal, . 

The Committee did not hold.any.meeting during the.pefiod. under.review.
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4. COMMITTEE ‘'ON SUBORDINATE LEGISLATION 7 ' 

10. The Committee consisted of :the: following five membefs nominated 
by the Speaker on the 9th December; 1966: Shri Ram Saran Chand ‘Mittal-was > 
appointed by the Speaker as the Chairman रण the “C-om__mit“t_e.e — _ 

(1) Shri Ram Saran Chand Mittal. , _ =3 बह हो 
L 

(2) Shri Amar Singh. R 

" (3) " Shri Fateh Chand शा. 

(4) Chaudhri Khurshed .Ahmad. ] 

इन दंग कपल उदार ST 

The Conimittee did ndt-hold an'y'e"meeting during the period under review. 

- C-,_OMMIT-TE__E__--OF.-- PRIVILEGES वि 

- 11. ‘The Committee conwsis.ted"- of the following five members nominated 
by the Speaker on the 9th December, 1966. Chaudhri Rizaq Ram was appointed 
by the Speaker as the Chairman:of the Committee :— 

. IR व T 
(1) Chaudhri Rizaq Ram. 

{2) Chaudhri Tayyab Hussain: Khan. ) 

(3) Shri Roop Lal Mehta. ~ 

(4) Shrimati Chandra® Wati" 

(5) Shri Hira Lal. | 
Ter L3000 

The Committece did not hold any meeting during the period under review 
as no privilege issie was referfed to it. - P A का 

PR पा  न्द बनी जात ये मम 

.3 6 COMMITTEE ON PETITIONS, : पा - 

12, The’Committee consisted -of the -fol_lo"w__"ing,_fiv_“e__a'mem'be‘r.s 'n_og_min‘_ated.:_& 
by the Speaker on tli¢ 9th” December, 1966 ‘Chaudhri Multan. Singh,- Deputy.*, ) 

he ‘Comitiittee == Speaker, was ex-officie Chairman of 't 

R 
{1) Chaudhri Multan Singh (Deputy SpeaKer). 

. e . - दे. «दल UL B 
AU ST उन... अकाल 

(2) Rajkumari Sumitra Devi. 

G528 बाय दे पड. हुक, (3) Lala Rulya Ram. e . ‘ 
. . 

ink anmind N ) (4) Shri Fakeria. 

निज ST Lk कैद ९५. 
(5) Chaudhri Net Ram, 

. TV P h-"_:“ [N I PRI TR SN -h..‘ e पा e T The Committes did not-hold any méting diiring the peériod under revicw.
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7. RULES,COMMITTEE. . - 
13.. The_.‘Co_m,’i'ttee, consisted of the following seven members nominated 

i 

by the Speaker on the 9th, December, 1966 :— कि S .. ._., 

(1) Shrimati Shanno Devi, Speak'e.f,' cxl-.off‘fcjz'o', Chairman, 

(2) Skrimati O Ptabha Jain, Finance Minister. ‘ 

(3) डे Dév Raj का, “Minister for Parliamentary कई, 

(4) Chaudhri- Multan Singh, Deputy .Speaker. . 

) वात, एपंग््रणी-ा Sharma.., -.. - . .- 

(6) Shri-Ram Saran Chand, Mittal. - .- 

._:_.,-_,‘..(?]_,f-_Shri'r: Riza.ql_ Ram. ., .- - - . लि 

The C'o_mmit_te'e‘ तींत 'एर्छा ०1 हक पालतू during the period under review. 

3. -BUSINESS' ‘ADIVISORY ‘COMMITTEE 

"" 14."The 'Co.m'm'itt'ee” .c""on.sis'te'cl of five me..m'ber"s nominated by the Speaker on 

the 8th December, 1966. Shrimati Shanno Devi, Speaker, was the ex-officio 
पर 

Chairman of the Committee. मान :* 

दे =" The मसल the memberst of the ‘Committée/Special Invitees and the 
number of meeting attended by-the member concerned out of on€ meeting held 

during the period under review are given in the table below i — 

गया दाह सह ए, 

हा कलर पद व हु गा! ’ . 

Seriale . . v 13§50 -Nome एव Member -, Number of 
No. न पुजीवाक दि स्पा meeting 

attended 

_—_——
 e 

1 Shrimati Shanno Devi, Speaker, ex;officio Chairman . .. 1 

2 Shri Chand Ram, Revenue and Development Minister .. 1 

3 Shri Dev Raj Anand, Minister of Parliamentary Affairs .. ~ 1 

4 Chaudhri Devi Lal e, 1 

_5v Chaudhri Mukhtiar Singh Malik ., . ., ¥ * = - 

Special Invitees , . . 
'.‘i*-‘i.' Tl 

iz 6. Chaudhri Multan Singh, Deputy Speaker 

या एक: लिवर की शनिवार S 0T न व. 

8 Shri Fateh Chand Vij : ) .. 1 

9 Shri Mangal Sein s - 1 
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SUBIJECTS ‘CONSIDERED ' 

"15. The'Commitee*held one.meeting.on’the’ 81 ‘Deceniber, 1966, and 
recommended the following items of ‘Governmest Iegisldtive-ard other*tusiness 
be transacted on.the 9th December, 1966— 

(I) Resumption. of discussion of .the. Governor’s Address .; 

(2) Motion under Rule.16 regarding adjournment of .the House sine-die 
‘and 

(3) Consideration -and Passage of— 

(i) the Haryana Contingency *Fund "साध, "1966 

(i) the Punjab Laws (Applicdtiod) Bill, 966 ; “and 

(iii) the Punjab Professions, Trades, ‘Callings and ‘Employments, 
Taxation (Haryana Amendment) Bill, 1966, 

REPORT PRESENTED 

16. The Committee presented one.Report on the 9th December, 1966. 

PROCEEDINGS 

-17. -A record.of-the.proceedings.of the ; meetipg.of.the Committee -hras been 
'kept in.the Haryana Vidhan.Sdbha.Secreta ' riat. 

9. LIBRARY COMMITTEE 

18. The Committee consisted of the followin g five members nominated 
by'the'Spedker on the 9th December, 1966, “Chavdhii *Hardwari Lal was appoirited 
by the'Spedker as Chairman of the Committee ;— 

“(t) -Chaudhri -Hardwari -Lal,"Chajraman, 

(2) Chaudhri‘Inder -Singh ‘Matik, 

(3) Shri Jagan-'Nath, 

(4) Chaudhri -Ghuhar 'Singh, 

(5) Chaudhri Net Ram, 

No meeting of the Committee was-heéld-during the period -urider-review. 

10. HOUSE COMMTITTEE 

19. The Committee consisted of 'the Tollowing five members ‘nominated 
by the Speaker, on the 9th December, 1966. .Chaudhri Multan Singh, Deputy 
Speaker, was ex-officio Chairman of the Committee इन 

(1) Chaudhri Multan Singh, o 
(2) Tikka Jagjit Singh. 

(3) Chaudhri Tek बयां,
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{4) Shri Ram Dhari Balmiki. 

(5) Ghaudhri Ram Sarup. 

The Committee did not hold any meeting during the perfod under review. 

11. COMMITTEE TO SCRUTINISE THE BUDGET ESTIMATES OF THE 
HARYANA VIDHAN SABHA SECRETARIAT 

20. A committee consisting of the following three membets was nominated 

by the Speaker on the 22nd December, 1966, to scrutinise the Budget Estimates for 
the year 1967-68 :— 

(1) Shri Sita Ram Bagla," Chairman. 

(2) Shri Inder Singh Malik, Member. 

(3) Shri Chiranji Lal Sharma, Member. 

MEETING—BUSINESS TRANSACTED 

21. ‘The meeting fixed for the 3rd January, 1967, could not be held for want 
of quorum. The Chairman, who was present, however, considered and approved 
the Budget Estimates for the Haryana Vidhan Sabha Secretariat for the financial year 
1967-68 as these were to be sent to Finance Department without further delay.
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REVIEW, 1967-68 

PART I 
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. 1. PUBLIC ACCOUNTS COMMITTEE . . -« «- «न .- 

1. The Committee consisted of eight members of the Haryana Vidhan 
Sabha who were elected by the Sabha on the 13th June, 1967, according to the 
principle of proportional representation by means of single transferable vofe. Shri 
Mangal Sein was appointed by the Speaker to be the Chairman of the Committee, 
The. Committee held fifteen meetings, The names of members and 'the ntimber of ~ 
meetings attended by each of them are __shown in the following table;:— . ये 

. Number of 
Serial Name of member meetings 
No. ' . 13 attended 

1 Shri Mangal'Sein IR ... "9 

2 ShiiBansilal Do 13 

3 Shri Fateh Chand Vij - . 12 

4 Shril a_swan't' Singh - ‘ - 8 

.5 Shri Partap-Singh" - - 15 

6 Shri Prabhu Singh _ .- 15 

7 Thakur Nasib Singh o .. 15 

"8 Shrimati Om Prabha Jain . 13 

ACCOUNTS EXAMINED 

2. The Committee examined the Appropriation Accounts of the Punjab 
Government for the years 1964-65, 1965-66 and Audit Reports, 1966 and 1967, res-- 
pectively, in so far as these related to the Haryana Government and framed ques- 
tionnaire on a number of paragraphs. 

MEETINGS HELD 8१0 BUSINESS TRANSACTED 

3. The dates of meetings, the number of Members present and-the business 
transacted at each meeting are given below:— . : 

’ . "< Number 
Serlal | Date of Rusiness transacted 

. No. members 
present 

1 14th July, .1967 8  Address by the Speaker. 

= 2 .I5th Jul‘_y,A 1967 8 Consideration ofthe work pending before 
the Committee and chalk‘ing out of programmo 

of work for the next meeting(s). - e of work for the mext meeting(s). | 
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e e बन 

Business transacted 

Number 
Serijaly Date of; 

No.: members 
‘ présent- 

3 d4th August; 19677 7’ 

4 Sth August, 1967 6 

उ 13t September, 1967 8 

6 2nd September, 1967 7 

1. Passing एवं Condolence resolutionin regard 
to the death एवं Chaudhri Sri Chand, Speaker, 
Haryana-Vidhan Sabha: ’ 

2. Serutiny of paragraphs/notes appearingin 
the Appropriation Accounts of the Punjab. 
Government for the year 1964-65 and the 
Audit Report, 1966, relating to Haryana 
Government in respect of the Irrigation De- 
partment, Forest Department and Medieal 
Department and framing of questlonnaire 
thereon. 

1. Oral examinatlon of the -representatives.of 
the Industries . Department था respect of the 
following paragraphs appearing in the Audit 
Report, 1966, on the Appropriation Accounts 
109!' दे Punjab Government for the year 

— H 

() Paragraph  No.* 22,—Establshment, 
of Sericulture Farm; and 

Q) Paragrapy .. ०, 25.—Tralping-cum- 
Production Centre for Druggets, 
Panipat, ' 

2. Oral Ezamination of the representatives of the Public Works Department: (B, & R, Branch) in respect of the following paragraphs' appearing in the Audit Report, 1966, on the Appropriation  Accounts  of the Punjab Government for the year 1964-65 :— 

() Paragraph  No. 90.—Loss due 1o recovery of penalty ; and 

() Paragraph No. 91.—Construction of 
. double roomed housesat Rohtak. 

Scrutiny of Paragraphs/Notes 
the Appropriation Accounts of the Punjab. 
Government: for- the year- 1964-65 and the 
Audit Report, 1966, relating to Food and 
Supplles Department, , Haryana State Elec. 
trleity Board and'the = Animal Husbandry 
Department and Framing of questiopalre 
thereon 

L Oral examination of the representatives of 
the Forest Department in  respect of दायर 
grapir Na. 39.—Scheme of raising {he eco- nomic plantation in Plains appearing in the Audit- Report, 1966, on the "Appropriation. 
Accounts of the Punjab Government for the. year 1964-65 दि 

2. Oral Examination of the represantaiives of the Medical Departmeny i respect of para &rapk No. 44 (ill).—Grant of compensation. to a Lady Doctor, appearing in the Aundis Report, 1966, on the Appropriation Account 6051'- the Punjab Government for the year 1964 

apDear'i'ng, in. 
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Serial Date 
Number 

of 
members 
present 

Business transacted 

7 14th September, 1957 

8 15th Szptember, 1967 

9 16th September, 1967 

10 1800 September, 1967 

11 19th September, 1967 

12 5th October, 1967 

13 ठप: Qctober, 1967 

1. Consideration of communicationfrom the 
Accountant General, Punjab, Haryana and 
Himachal Pradesh regarding the publicity 
of the Appropriation Accounts, Finance 
Accounts and Audit Report of the Comptrol- 
ler and Awuaditor General of India and the 
Public Accounts Committee Reports by 
making them as priced publications. 

2. Scrutiny of paragraphs/notes appearing in 
the Appropriation Accounts of the Punjab 
Government for the year 1964-65 and the 
Audit Report, 1966, in respect of Irrigation 
Department and framing of questionnaire 
thereor, 

Scratiny of paragraphsfrotes appearing in the 
Approprlation  Accounts of the Punjab 
Government for the year 1965-66 and the 
Audit Report 1967 jn respect of the Industries 
Department and the Ircigation Department 
and framing of questionnaire thereon. 

Scrutiny of paragraphsfnotes appearing in the 
Appropriation Accounts of the Punjab Govern- 
ment for the year 1965-66 and the Audit 
Report, 1967, la respect of Public Works 
Department, Industrial Tralning Depart- 
ment, Forest Department and the Industries 
Department, and framing of questionaire 
thereon, 

1. Scrutiny of paragraphs/notes appearing in 
the. Appropriat lpon Accounts of the Punjab 
Government for the year 1964-65 and Audit 
Report, 1966, in respect of the Bhakra 
Canal Administration and framing of guestio- 
nnaire thereon, . 

2. Scrutlny of paragraphs/notes appearing उप 
the Appropriation  Accounts of the Punjab 
Government for the year 1965-66 and  Audit 
Report, 1967, in respect  of  Agriculture | 
Department and Housing Department. 

1. Scrutiny of paragraphs/onotes appearing in 
the Appropriation Accounts of the Punjab 
Government for the year 1964-65 and Audit 
Report, 1966, in. respect of Bhakra Canal 
,thAdministratIon and framing of questlonnaire 
thereon. 

z.f Consideration of commuanications received 
from different Departments on various sub- 
jects. 

Scrutiny of paragraphs/notes appearing in the 
Appropriation Accounts of the Punjab Govern- 
ment for the year:1964-65 and Audit Report, 
1966, in respect of Bhakra Canal Adminlstra- 
tion and framing एव questionnaire thereon, 

1. Consideratlon of communications received 
from different Departments on-various snbjects 

"एफ



Serial Date Number 
No., of Buginess transzcted 

membears 
Present 

mfj—cvm‘.‘f.d' _ - e e - 
2... Oral Examination of the representatives of 
the Civll Supplies Department in respect of 
paragraph No. 40—Payment of rent of 
godowns-—appearing inthe Auwdit  Report, 
1966, on the Appropriation Accounts of पड 
Punjab Government for the year 1964-65, 

1 

14 24th Octobzr, 1967 8 Scrutiny of paragraphs/notes appearingin tha 
L Appropriation Accounts of the Panjab Gavern- 

ment for the year 1964-65 and 1965-66 and 
Audit Reports, 1966 and 1967, respactively, 
in respsct of Bhakra Canal Administrationan | 
framing of questionnaire thereor,, 

15 25th Octobar, 1967 - 8 ‘Oral Examination of the representatives of the 
’ ही ’ Animal Husbandry Department in respect of 

paragraph No. 155-—Government Livz 
stock Farm, Hissar—appearing in the -Andit ) Report, 1966, on the Appropriation Accounts न रथ the Punjab Government for the year 1964- 

REPORTS 

4. The Committee did not present any Report to the House during the 
period under review. 

VISIT OF THE MEMBERS TO DELHI 

5. The Members of the Committee watched the proceedings of the meetings 
of the Public -Accounts Committee of the Lok Sabha held on the 19th, 20th -and 
21st October, 1967 at. New Delhi, 

MEETINGS AT PLAGES OTHER THAN CHANDIGARH 

6. The Commiitee held five meetings at Simla. In these meetings the Com- 
mittee scrutinised the paragraphs/notes gppearing in the Appropriation Aceounts 
of the Punjab Government for the year 1964-65 and 1965-66 and Augit Reports, 
1966 and 1967, respectively, in 50 far as:these related to फिट Haryana Government 
and framed questionnaire thereon,. 

& 

PRESENTATION OF REPORT 

7. The Committee could not- p:c"s.ent any report to the House as the Assem- 
bly stood dissolved due to the Proclamation of President’s Rule in the State छा the 
21st November, 1967. 

- PROCEEDINGS 

8. A record of the proce-edings of the meetings of the Committee has been 
kept in the Haryana Vidhan Sabha Secretariat, 

दे . 2. ESTIMATES COMMITTEE 

9. The Commiitee consisted of eight members of the Vidhan Sabha who 
were elected by the Sabha on the 13th June, 1967, according to the principle of 
proportional representation by means एव the s_ingle transferable vote. Shri Hira 
Nand was appointed by the Speaker 85 the Chairman of the Committee. 

1 

P
R
 

Y 



13 

The Committes held ten meetings. The names of the Members and the 
number of meetings attended by each of them are shown in the following table :— 

Number of 
Serial Name of Member meetings 

No.- - - - attended 

11 Shri Hira Nand . 10 

2 Pandit Banwari Lal Chhakkar . 10 

3 Shri*Palip Singh . .. 9 

4 Shri Kamal Dev Kapil .. 9 

5 आधा Lachhman Das Arora ' .. 9 

6 Shrimati Lekh Wati Jain . 10 
*7 Chaudhri Rahim Khan "~ 

+8  Chaudhri:Rajinder Singh .. 5 

t 

MEETINGS HELD AND BUSINESS TRANSACTED 

10. The dates of meetings, the number of members present and the business 
transacted- at-each meeting are given- below :— 

- _ Numiber ) 
Serial Date’ of Business tratsdcted 

No. members 
present 

1 Tth-July, 1967 ] 5 1. Address by the Speaker वा the seope and 
- functions ofthe Commiltee 

2. Selection of the following Depariments ¢ithe 
Governiment  for scrutinisirg theit  Budget 
Estimates for the year 1967-68, 

(2) General Administration 

{b) Agriculture Dcpartment 

(c) Indusiries Depariment 

*Chaudhri Rahim Khan, resigned from the Membership- of the Estimate 
Committee with effect from the 20th June, 1967, on his appointment 85 
Deputy Minister, 

1Shri'Hira Nand and Chaudhri Rajinder Singh resigned from the membership 
of the Estimates Committee with effect from the 6th and 11th November, 
1967, -respectively,. on their appointment as Ministers, ‘
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Number _ . 
Serial Date of Business transacted 

No. members’ 
Present 

2 26th Awugost, 1967 6 Serutiny of material relaiing tothe Indusities 
Department in support of Budget Estimates 
forthe year 1967-68 and framinga question. 
n2ire theregn 

3 13th September, 1967 7 Scrutiny of the material relating tothe Indus- 
trial Training Department हि! support of the 
Budget Bstimates for दिए year 1967-68 and 
framing a questionNpaire thereon 

4 14th Sepiember, 1967 7 Scrutiny ofthe material relatingtothe Agricul- 
ture Depirtment insupport of Budget Esti- 
mates for the year 1967-68 and framing व ques- 
tionnarie thereon 

5 26th September, 1967 7 Settling the progtanme of the Committes 
: for the visit of Industrial Towns in the States 

for an on the spot study and also held discussiong 
with the Chairman and Members of the Esti- 
mates Committee of the Maharashtra Legis- 

. lature on matters of common interest. 

6 13th October, 1967 , 6 Settling theprogramme of the Comnuitiee for 
apon the spot study of working of some 
factorjes stationed at Yamuna Nagarop 14th 
October, 1967 

7 

10 

14th Qctober, 1967 ] 1. The Committee afier short discussion 
. visited for on the spot-studythe Ffactforiesat 

Jagadhriand Yamuna Nagar 

2. Discussion with the Industrialist of Jagadhri 
and Yamunanagar about their problemsand 
difficulties ) 

22nd Qctober, 1967 6 Finalised the Programme for visiting for anon 
the spot-study of Industrial Units at Faridabad, 
Sonepat  and Panipat 

23rd October, 1967 [ On the spoi-study about the working of certa in 
Industrigs at  Faridabad 

24th October, 1367 6 (i) The Committee decided to postpone their 
visitto Sonepat and Paniput for an on the 
spot-study 

(ii) Confirmation of proceedings of फिट meeting 
1cnf the Committec heid on 26th Septen ker; 
vG7 

ON-THE-SPOT STUDY OF FACTORIES पार VARIOUS TOWNS 

11. Jagadhri .. 1. Mjs Parkash Metal Industries and M/s 
Parkash Engineering Works 

2. M/s Jesico Bngineering Works
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3. M/s Krishna Metmal Works ; 

4. M/s Deluxe Metel Works ; and 

5. M/s Manohar Metal Wor’k.s. 

“Yamuna Nagar - «. 1. M/s Oriental Engzineering Works ; 

2. M/s Gopal Paper Mills (P) btd. ; 

3. M/s Kay Iron Works; - 

4, M/s, Everest Plasttcs and Chemicals ; and 

5. M/s Jamuna Auto Industries. - 

Faridabad .. 1. Escorts Ltd. ; 

2 JM.A.; - 

3. Bolton Ind., Co-eperation ;-and 

4. Rattan Chand Pzras Ram. 

MEETING AT PLACES OTHER THAN CHANDIGARH 

12. (i) The Committes held two meetings at Yanruna Nagar लि an on-the- 

spot study of some factories located at"Yamuna Nagar 830 Jagadhri. 

(i) The Committee also held three meetings in Newv Delhi लि an on-the-spot 

study of some factories located at Faridabad. ~ 

PRESENTATION OF REPORT 

* 13, The Committee could not presentany report (0 the House as the Assembly 

stood dissolved due to the proclamation of President’s Rule in the State on the 

21st November, 1967. - 

PROCEEDINGS 

14. A record of the proceedings of each meeting has been kept in the Haryana 

Vidhan Sabha Secretariat, 

3. COMMITTEE ON GOVERNMENT ASSURANCES 

15. The committee consisted of seven members nominated by the Speakel 

on the 21st June, 1967. Shri Daya Krishan was appointed by the Speaker as the 
Chairman of the Committes,
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The Committee held a total number of nine meetings. The names of th® 
members and thé number of meetings attended by each of them are shown in the 
following table :— 

Serial Name o—_—wf member Number of 
Noe. meetings 

attended 

I SheiDaya Krishan .. 9 

2 Chaudhri Dhan Singh 9 

3 Shri Hari Singh (Fansi) 8 

4 Shri Hari Singh (Mohendergarh)- 8 

5 छापा Mam 7 

6 Shrimati Parsanni Devi g 

7 Chaudhri Shiv Ram Verma 6 

SUBJECTS DISCUSSED 

16. The Committec examined-the assurances given by the Ministers on the 
floor of the compaosite Punjab Vidhan Sabha during the Budget Session, 1966 in 50 
far as those related to Haryana State. It also examined the assurances given by the 
Ministers on the floor of the Haryana Vidhan Sabha during Sessions held in Decem- 
ber, 1966 and March, 1967. 

The Committee reviewed the pending assurances contained in the 1100 Report 
of the Committee on Government Assurances of the composite Punjab Vidhan Sabha, 
Some of the assurances which lost their utility and importance due to lapse-of time 
or other reasons, were dropped by the Committee and in respect of others it decided 
to pursue them. . 

The Committee considered references from the Chief Secretary to ‘Govern- 
ment, Haryana, stressing that the assurances pending before 15 November, 1956, 
as well as those given before the dissolution of the Haryana Vidhan Sabha should 
be treated as having lapsed. 

The Committee also considered the recommendations of the Fifth All India 
Whip’s Conference held in January, 1966 at Bangalore, regarding culling out the 
assurances by Depariment of Parliamentary Affairs, 

MEETINGS HELD AND THE BUSINESS TRANSACTED 

17. The dates of the meetings, the number of members present and the 
business transacted at each are given below:— 

Scria) Number . 
No ‘Date of Busipess transacted 

- Members 
present 

1 24th July, 1967 . 7 (1) Scope and functions of the Committee were 
explained to the'members of the Commitice 

(2) Consideration of Communications received 
from the Chief Secretary in regard to— 

-(a) the disposal'of assurances--pending befors 
1st November, 1966 . N 

fi



No Date of i Business transacted- 
Members 
Present 

I —cONCLD (b) the disposal of assurances given before 
the dissolution of the Haryana Vidhan 
Sabha 

(3) Recommendations of the Fifth All India 
Whips Conference held in January, 1966 at 
Bangalore regarding culling cut” of ‘Assur- 
ances by the Department of Parfiamentary 
Affairs 

2 19th August, 1967 .. 5 Scrutiny of assurances given by the Minisiers on 
the floor of the composite Punjab  Vidhan 
Sabha during Budget Session, 1966 so far, as - those refaied to Haryana State 

3. 4th Septemnber, 1967 .- 6 Resumption of scrutiny of assurances given hy 
the Ministers on the floor of the COmpasit 2 
Punjab Vidhan Sabha during the Budpet Ses- 
sion 1966 ] 

lih Sepiember, 19670, 7 1) Scurtiny of assurances given by the Ministers 41 epiembe ' O on the floor of the Haryana® Vidhan Sabha 
during its Session held in December, 1965 

(डी Scrutiny of assurances given by the Minis- 
ters;on the floor of the Haryana Vidhan Sabha 
during its Session held in March, 1967 

(3) Review of the pending assurances contained 
' in the 1Ith Report of the Committee on 

Government Assurances of the composite 
Punjab Vidhan Sabha in so far as those 
related to Harvana State . 

5 12th September, 1967 .. 7 Resumption of review of the pending assurances T coniained in the 11th .Repost of the Committee 
on Government Assurances of the composite 
Punjab Vidhan Sabha 

6 30th September, 1967 .. 7 (1) Reconsidération of the matters in regard to— 
- (a) the pending assurances given on the floor 

of the composite Punjab Vidhan Sabha 
prior to the 1st November, 1966, as wejj as 
the assurances given before the dissolution 
of the Haryana vidhan Sahba 

(2) Resumption of review of the pending, assur- ances contained in the 11th Report of the 
Commiitee on Government Assurances of ihe composite Punjab Vidhan Sabha 

7 10th October, 1967 .- 6 Resumption of review of the pending assurances ¢ > containedtin, the 11th Report of the Commitice 
on Government Assurances of the composite 
Punjab Vidhan Sabha 

8 “l1ith Octiobcr,__ 1967, L 6 Resumption of review. of the pending assurances E centained in the 11th Report of the commitiee 
on Govermiment Assurances of the composite 
Punjab Vidhan Sabha 

-26th October, 1967 . 5 Re_'sumption_of rev’ew of the pending assurances ? contained-in the 11th Report of the Commitise on Government Assurances of the composite - Punjab Vidhan Sabha 
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- PRESENTATION -OF REPORT 

i8. The Committee could not present any Report to the House 85 the Assemni~ 
bly stood dissolved due 10 the Proclamation of the President’s Rule in the State on 
the 215 November, 1967 

PROCEEDINGS 

19. A record of the proceedings of the meetings of the Committee has been 
kept in the Vidhan Sabha Secretariat. 

4, COMMITTEE ON SUBORDINATE LEGISLATION 

20. The Committee consisted of six members of the Haryana Vidhan Sabha 
besides the Advocate General, Haryana, who were nominated by the Speaker on the 
21st June, 1967. Shri Faqir Chand Aggarwal was appointed by the Speaker as the 
Chairman of the Committee, 

The Committee held six meetings. The names of the Members and the number 
of meetings attended by each of them are shown in the following Table :— 

— e, 

Serial Name of the Members Number of 
No. meetings 

attended 

1 Shri Faqir Chand Aggarwal 

Shri Din Mohammad 

Shri Ganpat Rai 

Shri Kanhiya Lal 

Shri Partap Singh Thakran 

एक
 

एक
 
K
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Shri Randhir 

Advocaté General . 1 नय
े 

O
 

t
h
 

न 
W
 

N
 

RULES SCRUTINISED 

21. (1) The Punjab Ayurvedic and Unani Practitioners (General) Rules, 
1964, framed under the Punjab Ayurvedic and Unapi Practitioners Act, 1963 

(2) The Punjab Ayurvedic and Unani Practitioners (Election) Rules, 1965 
framed under the Punjab Ayurvedic and Unani Practitioners Act, 1963 : 

22. The dates of the meetings, the number of members present and the busi- 
ness transacted at each meeting are given below:.—
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Serial Date " Number of Business transacted 
No, Members 

present 

1 2 3 4 

1 3ist July, 1967 . 4 (i) Condolence resolution on the death of Ch, 
डे Chand, Speaker, Haryana yidhan Sabha, 
on the 19th July, 1967 = . 

‘. (ii) Scope and functions of the Committee were 
explained 

(iii) Selectlon of Statutory Rules लि scrutiny 

2 2nd September, 1967 .o 4 ‘Perusa] of the provislons of the Punjab Ayurvedic 
and Unani Practitioners Act, 1963 for purpose 
of scrutiny of Rules made therennder 

3. 15th September, 1967 .. 6 Scrutiny  of the Punjab Ayurvedic and -Unani 
. Practitioners (General) Rules, 1964 

4 16th September, 1967 ,, 6 Resumption of the Scrutiny of the Punjab Ayur- 
vedic and Unani Practitioners (General) Rules, 
1964 

5 26th October, 1967 3 Scrutiny of the Puniab Ayruvedic and Unani 
‘Practitioners (Election) Rules, 1965 

6 20th November, 1967 4 (i) Informal discussion on the points arising out 
of thescrutiny of the Punjab Ayurvedic and 
Unani Practitioners (Genera]) Rules, 1964 aad 
the Punjab Ayurvedic and Unani Practitjoners 
(Election) Rules, 1965 - 

(1) Oral examination of the representatives of 
the Medical and Health Department in respect 

\ of the Punjab Ayurvedic and Unani Practi- 
tioners (General) Rules, 1964 and the Punjab 
Ayurvedic and Unanl Practitioners (Election) 
Rules, 1965 

SwELECTION OF RULES FOR SCRUTINY, FRAMED UNDER THE 
FOLLOWING ACTS 

23. The Rules framed under the following Acts were selected by the Com- ः 
mittee for scrutiny :— _ - 

- 
(i) The Punjab Public Premises and Land (Eviction and Rent Recovery) 

Act, 1959 (Act No. 31 of 1959). ' 

(i) The Punjab Non-Trading Companies Act, 1960 (Act No. 25 of 1960), 

(iif) The Punjab Gram Panchayat Act, 1952 (Act No. 4 of 1953),, 

(iv) The Punjab Scheduled Roads and Controlled Areas Restriction of 
Unregulated Development Act, 1963 (Act No. 41 of 1963), 

(v) The Punjab Ayurvedic and Unani Practitioners Act, 1963 (Act No. 42 
of 1963). ‘ .
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(vi) The Punjab Urban Estates (Development and Regulation) Act, 1964 
(Act No. 22 of 1964). 

(vii) The Punjab Homoeopathic Practitioners Act, 1965 (Act No. 16 of 1965). 

(viii) The Pnnjab Laveur Welfare Fund, 1965 (Act No. 17 of 1965), 

MEETINGS AT PLACES OTHER THAN CHANDIGARH 

24. The Committee heid one पाए at Simla on the 26th October, 1967. 

REPORTS PRESENTED 

25. 'The Committee could not present any Report to the House 85 the Assem- 
bly stood dissolved due to the yroclamation of President’s Rule in the State on the 
21st November, 1967. 

- PROCEEDINGS . 

26. A record of the proceedings of the meetings of the Committee has been 
kept in the Haryana Vidhan Sabha Secretariat. 

5. COMMITTEE OF PRIVILEGEg 

ही 27. The commitice consisted of- the following nine Members nominated 
by the Speaker on the 215 June, 1967, Shri Fateh Chand Vij was appeinted by the 
Speaker as the Chajirman of the Committee, He, howcver, resigned from the Chair- 
manship of the Commitiee ‘on.the 22nd June, 1967, and Shri Partap Singh Thakran 
was nominated as.a Member and appointed Chairman of the Committee by the 
Speaker in place of जाएं Fateh Chand Vij ;— 

(1) Shri Fatch Chand Vij. 

(2) Shri Partap Singh. Thakran, 

() Shei Chamen La] Gupta. 

(4) S8hri Dalip. Singh, 

(5) Chaudhri Jagdish Chander. * 

(6) हाप Mazhabir Singh. - 

(7). Shri Niha] Singh, 

(8) Chaudhri Ram; Laj, 

() Shri Sri Krishan, 

, The Committee did not hoid: any meeting during. the peried. under review as- 
no privilege issue was referred to 11. 

6. COMMITTEE ON PETITIONS 
28. The Committee consisted of the following five Members nominated. by the 

ESx-opeafkfie'crjoonChthaicnnmasnt c:rJf"'mtha’elg'(Z'fio?'m'rrn’ctthaeem—:hri Manp%u[ Singh, Deputy Speaker, was 

' (1) Chaudhri Manphy] Singh (Deputy Speaker). 

(2) Shri Fagir Chand Agparwal, 

(3). Shri Kesra Ram. 

(4) Shri Om Parkash Garg, 

(3) Rajkumari Sumitra Devi. 

The Committee did not hold any meeling during the period under review. 

O
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7. RULES COMMITTEE ' 

29. ‘The Committee consisted of the folllowing seven members nominatcd 
by the Speaker on the 25 June, 1967 — 

(1) Chaudhri Sri Chand, Speaker, Ex-officio 'Chairman, 

(2} आप Moo] Chand Jain, Finance Minister. 

(3) Chaudhri Hardwari La], Minister for Pacliamentary Affairs. 

(4) Chaudhri Manphool Singh, Deputy Speaker.. 

(5) Shri Gobind Rai Batra. 

(6) Shrimati Om Prabha Jain. 

(7 Shri Ran Singh. . 

The Committes did not hold any meeting during the period under rievew. 

8. BUSINESS ADVISORY COMMITTEE. 

30. The Committee consisted of six members nominated by the. Speaker 
on the 25th May, 1967. Chaudhri Sti Chand, Speaker, was the Ex-officio 
Chairman of the Commitiee. 

The Commitiee held two meetings during the period under review., The. 
names of the members and the number of meetings attended by cach of them are 
given in the Table below :— 

Serial Semal T Neof No. of 
No. Name of Member meetings 

] attended 

1 Chaudhri Sri Chand, Speaker, Ex-officio Chairman . 2 

2 Chaudhri Hardwari Lal, Minister for Parliamentary Affairs 2 

3 Shri Bhagwat Dayal Sharma, M.L.A. 

4 Shri Mahabir Singh, M.L.A. ] 

5 Shri Mangal Sein, M.L.A. .. 2 

¢ Shri Rizag Ram, M.L.A. o .. 1 

Special Invitees 

7 Chaudhri Manphool Singh, Deputy Speaker . 1 

8 -ShriJagan Nath, Chief Parliamentary Secretary . 1 

9 Shri Dev Raj Anand, M.L.A, .. 1 

10 Shri Daya Krishan, M.L.A." .. 1 

N. B—At the first maeting of the Committes held on the 5th June, 1967, the Speaker per- 
mitted Shri Daya Krishan, M.L.A, to attind the meetings as special invites to represent Shri 
Bhagwat DayalSharma.
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MEETINGS HELD AND SUBJECTS DISCUSSED 

31. The meetings were held on the 5th and 9th June, 1967. In these meet- 
ings the programme for various items of business before the Vidhan Sabha during 
the sittings of the Assembly from 5th June, 1967, onward, was recommended. 

REPORTS PRESENTED - 

32. The Committee presented two Reports, one on the 5th June, 1967, 
dnd the other एवं the 13th June, 1967. दे 

PROCEEDINGS - 

33. -A record of the proceedings of the meetings of the Committee has been 
kept in the Haryana Vidhan Sabha Secretariat, 

9. LIBRARY COMMITTEE 

34. The Committee consisted of Four Members _nominated‘ by the Speaker 
on the 21st June, 1967. Chaudhri Manphul Singh, Deputy Speaker was appointed 
by the Speaker as the Chairman. ' 

The names एव the members and the number of meetings attended by each, 
ont of a total of two meetings of the Committee held, are given below :— 

Serial Name of the Member Meeting attended | 
No. - 

1 Chaudhri Manphul Singh (Deputy Speaker), Chairman .. 1 

2 Chaudhri Gaya Lal 1 

.2-A  Shri Randhir .. 1 

3 Shri Ram Kishan Azad 

4 Shrimati Sneh Lata .. 1 

Note :-—Shri Gaya Lal M,L.A, reslpned on 1st November 1967, from the Member 
ship of the Committec and the Deputy Spezker; performing the functions 
ए the Speaker under Article 180 of the constitution of India, nominated 
Shri Randhir M.L.A, as Member of the Library Committee with effect 
from Tth November: 1967. 

N



[
 

23 

MEETINGS HELD AND THE BUSINESS TRANSACTED 

35.  The dates of meetings, the number of Members present and the business 
transacted at each meeting are given below. पा 

Seria) Number . 
.. No. Date of Business transacted 

Members 

1 10th August, 1967 . 2 Decision reparding the organisation -of the 
Library for the Haryana Vidhan Sabha 
and accommodation for the said Library 

Consideration of recommendations of the 
Fifth All-India Whips" Conference heid at 
Bangalore oathe 4th to 6th January, 1966 

Approval for the purchase of Beoks for the 
Haryana Vidhan Sabha Library 

2 9th November, 1967 .. 2 Consideration and decision regarding the 
division of the Punjab Vidhan Sabha/Vidhan 
Parishad Library 

Approva] for the purchase of books and sut- 
scription of dailies/weekies/monihlics for the 
Haryana Vidhan Sabha Library 

PROCEEDINGS 

36. A record of the proceedings of the meetings of the Committee has been 
kept in the Haryana Vidhan Sabha Secretariat. 

10. HOUSE -COMMITTEE 

37. The Committee consisted of five Members nominated by the Speaker, 
on the 3rd May, 1967. Chaudhri Manpkul Singh, Deputy Speaker, was ex- 
officic Chairman of the Committee. The Comtiittee held five sittings during the 
period under review. The names of the Members and the number of meetings 
attended by each of them are shown in the table below :— 

Table 

Serial ' ‘ ‘No. of 
No. Name of Member - meetings 

attended 

1 Chaudhri Manphul Singh, Deputy Speaker Ex-officio .. 5 
Chairman \_ . 

2 *Shri Pohloo alias Jagjit Singh 2 

3 Shri Bhagwan Dev Prabhakar 5 

4 Shri Om Parkash (Jagadhri) . 2 

5 Shrimati Parsanni Devi - 5 

6 *Rao Jaswant Singh .- 1 

*On  his 13p0intment as Minister of State, Shei Pohloo alias Jagjit Singh resigned me_m_be‘-" 
ship of tha Huse Conmittee एव the 20th पा, 1967. In the vacaccy caused by hisreSignatio 
Rao Iagwant Sinzh, wasnaninited as a:mamberof the Committes for the remaining period of th® 
yeRr1967-68.
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38. .The date of meetings, the number of members present and business 
transacted/subject discussed at each meeting are given below — 

Serial ! Number 
No. Date of Business transacted 

members 
present 

1 2 3 4 

1 छा May, 1967 

2 2Tth May, 1967 

3 कप June, 1967 

4 120 September, 1967 

4 (i) Revision of Schedule of Tariff for New 
Lagislators’ Hostel 

हो Enhancement of rent for rooms for the 
marridge parties, ठप, 

3 () Arrangements in the M.L.As'  Hostel/Staff 
dheputed by the Hospitality Organisation 
there 

(ii) Rates for various items of food 

(iii) Menu for Lunch/Dinner 

(iv) Intimation about giests accompanying the 
members for Lunch, etc. 

~ 
(४) Telephone in’ the Hostel 

{vi) Reservation control of rooms in the M.L.As’ 
Hoste} 

(एव) Provision of Refrigerator 

(viii) Replacement of curtains and white washing 
* of rooms , etc. 

(ix) Allotment of reoms  in the New ‘M.L.As* 
Hoste] Partywise/Groupwise 

S (i) Staff deputed by the Hospitaiity Organisa- 
tion in the M.L.As* Hostel 

(ii) Rates for Lunch/Dinner {vegetarian) 

(iii) Service of Bed Tea efc. in rooms 

(iv) Provision of Refrigerator 

5 (i) Condolence Resojution on the death of 
Ch, 3ri Chand, Spcaker, Haryana Vidhan 
sabha 

(i) Revision of Rates of Lunch/Dinner served 
to Members in the Hostel 

(iii) Loca] can bijls of the Telephone in the 
Hostel 

(L
] 

4
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5 6th November, 1967 .. 3 (i) Revision of raes of Lunchidinner served 
Members in the New Legislators’ Hoste] 

(ii) Provisien of separate dining table for 
M.L.As.fM.Ps. - 

(iii) Intimaticn abount the poests accompanying 
the Members for Lunch, etc. 

(iv) Allotment of whele of the New Legislator’s 
Hostel] 

(v) Reservation of =ooms in-the New Legislators’ 
hoste] during एवं session period 

(vi) Maintenance न a Register for the recording 
of local calll made from the telephone 
instailed जा the New Lepisiators® Hoste] 

PROCEEDINGS 

39. A record of the proceedings of the meetings «f the Committee has beenr 
kept in the Haryana Vidhan Sabha Secretariat. 

11. SELECT COMMITTEE ON THE HARYANA CATTLE FAIRS BILL, 1967 

40. The:Select Committee on the Haryana Cattle Tairs Bill, 1967, consisting 
of twelve Members was appointed by the Haryana Vichan Sabba at its meeting 
held on the 15th June, 1967, with a direction to submit it<report within one month, 

Shri Partap Singh Daulta, Minister-in-Charge, was the Chairman of the 
Commnittee, 

The 'Committee held two meetings during the p=riod under review. The 
names of the Members of the Committee and the number of meetings attended by 
each of them are given in. the Table below ना 

Table 

Serial . Number of 
No. Name of the Member meetings 

attended 

1 2 3 

1 Shri Partap Singh Daulta, Development Minister sMiniser- 2 
in-Charge) 

2 Shri Shamsher Singh, Minister of State for Development 

3 Shri:Ram Pal Singh, Minister एव State 1 

4 Ch. Rahim Khan, Deputy Minister 2 
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1 2 3 

Shri Dalip Singh, M.L.A. . 2 
Shri Faqir Chand, M.L.A, . 1 

Ch. Rizaq Ram, M.L.A. 

Shri Rajinder Singh, M.L.A. 
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Ch. Kanhiya Lal, M.L.A. 

10 Shri Hari Singh Yadev, M.L.A, 
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11 Shri Partap Singh Thakran, M.L.A. 

12 Advocate General, Haryana 

BILL EXAMINED 

41, The Committce examined the Haryana Cattle Fairs Bill, 1967 

42, The dates of meetings, the number. of Members present and the 
business transacted at each meeting are given below :— 

‘Serial Number . : No, Date * o Subjects discussed 3 
Members 
present 

- - 

i 2 3 4 

1 उठे Jupy, 1957 .. 8 Discussion on the Principle underying they 
Bill and consideration of the एप Clause by 
Clause (Clauses 1—10) 

2 4th July, 1967 . . 10 Consideration of the छा] cllause by clause 
(Ctauses 11 to 21) 

REPORT 

43. The Committee authorised the Chairman to draft, sign and present the 
Report on its behalf. The Chairman signed the Report on the 13th July, 1967, 
The Report could not be presented to the House due to the dissolution of the 
Haryana Vidhan Sabha on the 21st November, 1967. under the Presidents Pro- 
clamation.
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PROCEDINGS 

44. A record of the proceedings of the meetings of the Committee has been, 

kept separately in the Haryana Vidhan Sabha Secretariat., 
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